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Notification 

 
The 12th January, 1973 

 
 No. S.O. 26/C.A/16/27/S.29/73-In exercise of the Powers conferred by section 29 of the 
Indian Forest Act 1927 and all other Powers enabling him in this behalf, the Governer of 
Haryana here by declared the Land described in the Schedule below to be Protected Forest and 
the provisions of chapter IV of the said act to the applicable to it.   
 
Schedule 

District Tehsil 
Village with 

H.B. No. 
Owner 

Description 
of Field Nos. 

Area in 
Acres 

1 2 3 4 5 6 

Hisar (Now 
Fatehabad) 

Fatehabad 
Bighar 

Hadbast No. 44 
State 

Government 
785 

(Salamkhera) 
95 

 
 

 

       S.K. MISRA 

       Secretary to Government Haryana, 

       Forest Department 

 


